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tur Road is not of inter-State and of eco-
nomic importance;

(b) whether the permission was accord-
ed to the State Chief Engineer to accept
the tender and proceed with the work by
the Ministry of Transport (Roads Wing)
of the Central Government; and

(c) whether the request of the State
Government for funds has been accepted ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DARSHAN) :
(a) Yes, Sir. It is a work of inter-state and
cconomic importance.

(b) No, Sir.

(c) Yes, Sir; but not beyond the limit
of Rs. 10.5 lakhs.

DEGREL OF BACHELOR OF PHARMACY

3239. SHRI NIHAL SINGH : Will the
Minister of EDUCATION be pleased to
state :

(a) whether any of the institutions in
the capital imparts education leading to the
Degree of Bachclor of Pharmacy;

(b) if not, the reasons therefor; and

(c) whether therc is any proposal to
start such a course in some institutes in
Delhi/New Delhi ?

THE MINISTER OF
(DR. TRIGUNA SEN) : (a) No, Sir.

(b) and (c). A proposal to start the
course is under the consideration of Delhi
University,

I:DUCATION

ALLocATION OF EbpucATioN FunDps To
STATES DURING 1968-69
3240. SHRI YASHPAL SINGH: Will
the Minister of EDUCATION be pleased
1o state :

(a) whether it is a fact that the Plan-
ning Commission have suggested to reduce
the allocation of Education funds to various
States for the year 1968-69;

(b) if so, the reasons thercfor; and

(c) the names of Statcs affected there-
by ?

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN) : (a) to (c). The
allocations to education made in 1968-69
had to be adjusted within the resources
available which, unfortunately, were far
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from adequate. The precise amount of the
allocation included in the State Plans for
1968-69 will be known only after the State
Budgets have becn presented to their legis-
latures.

A.R.C. ON PLANNING

3242. SHRI CHENGALRAYA NAIDU:
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact that the Admi-
nistrative Reforms Commissions’ Study
Team on Machinery and Planning has
recommended closer link with the private
sector in the Plan process;

(b) if so, the other recommendations
made by the Commission in its final report;

(c) the number out of them which have
been accepted; and

(d) the steps taken to implement them ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and
(b). The Study Tcam on the Machinery
for Planning appointed by the Administra-
tive Reforms Commission has submitted its
final report to the Commission, copy of
which has becn placed in the Parliament
Library, The recommendations coatained
in the report are for the Commission to
consider. The Commission has yet to sub-
mit its recommendations on the subject to
the Government,

(c) and (d). Do not arise.
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SaLcs Tax SYSTEM OF DELHI

3245, SHRI HIMATSINGKA : Will
the Minister of HOME AFFAIRS be pleas-
ed to state :

(a) whether the Declhi General Mer-
chants’ Association has dcmanded the
streamlining of system of Sales tax with
a view to end corruption and save honest
traders from harassment; and

(b) if so, the precise demands of the

Association and Government's reaction
thercto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and
(b). The Delhi General Merchants’ As-
sociation hag submitted a Memorandum to





